IN THE CENTRAL ADMINISTRATIVE TRIBUMAL : HYDERABAD BENCH

AT HYDERABAD
0.AR.No., 807/97
Between: .
Rakshapalsingh
And

1. Director, SVP-National Police

C

Date of Order: 1.7.97

.o Appl.’lcant.

2.

3.

Academy, Hyderabad,

Oy. Director (Admn.)SVUP=-Nationai
Police Academy, Hyderabad.,

Asst:Diractor(Admn).SUP-National
Police Academy, Hyderabad.

Shri Pratap Sineh, Constabla, SYP
National "olice Academy, Hyderabad,

Shri Jagannathan, Constahble,SVP
National Police Acadamy, Hyderabad.,

 Shri 5.Kalimullah, Constable, SUP

National Police Academy, Hyderabad.

Shri Raghunatha Reddy, Constable, SVUP
National Police Acadamy, Hyderabad,

Counsel for the Applicant

«+ Respondents.

Ha

++ Mr.Y.Suryanaraya

Counsel for the Respondents «e Mr.N.R.Davraj

CORA[:
HON*BLE SHRI R.RANGARAJAN : MEMBER (ADMN.) \

HON'BLE SHRI B,S. JAI PARAMESHWAR : MEMBER (JUDL.)

JUDBDGEGENT - ‘i
! Orad order as par Hon'ble Shri R.Rangarajan, Mzmbar (Admn,) {

Heard Mr.Y.Suryanarayana, learned counsel for the :}

agplicant amd Mr.N.R.Devraj, learnad standing counsel for the
raspandentsj’ |
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receipt of a copy of this order for considéring him for

20
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2e

The applicant is absorbed as a cnnatébla in the SQP

Netional Police Academy w.e.?, 1.1.79. The applicant submits
that he is at serial number 10 in ths inter—se seniority

1ist of constables (PMTD) General Duty as on 31.12.94

cnmmun%cated in memorandum No.,14011/1/94-Estt, dt. 7.1.95
(Page~9 of the OA), He submits that the raspondents 4, 5,

6 & 7 were junior to him and they were considered for the post

of Head Constable ignoring his seniority,

3. This OA is fPiled for a declaration that the promotion
from the category of Constable to that of Head Constable

SUP National Police Academy is on the basis of seniority-cum-
fitness énd for a consaquential direction to R 1 to 3 to
opromote the applicant te the post of Head Cbnatahla Wwea.fs

the date from which one post of Head Constabla becams vacandy

and raquired to bs fill up.

4, The applicant has not submitted any fepresantation
after knowing his juniors are likely to bé considered to the
rank of Head Constables ignoring his saniority. Hence ue

we feel it is in the interest of justice %ulpermit the
applicanéto Pile a representation in this connection to R-1
within 15 days fraﬁ the date of raceipt of a copy of this
order and if such a representation is recsived by R=-1 the
same should be disposed of explaining the position fully
indicating the recruitment rule under which sslection/non-

sglection is to be made. Till such timq/thalraply is given

the respondents should not fillup the post of Haad Constables,

5. The applicant if so adv¥ised may suﬁmit a datailed

representation to R-1 within 10 days from tha date of

N

. ;‘3




* e 3 LK J

. promotion to the post of Head Cpnstable uiﬁhnut ignoring
his seniority, 1If such a representation is racsived by :
R=? within that stipulated date, then R-1 should consider
his representation and reply him suitably en the basis of
the rules/regulations and also on the basis of the recruitment

rules for selection/nor-selection post. Till such time the

should not be filled.

6; The DR is ordered accordingly at the admission stage
itself. No costs, : J

/(,916. JA I PARAMESHWAR ) ( R,LAANGARAJAN )
: Mamber (Judl.) Mamber (Admn. ) |
\.’9 Dated: 1st July, 1957

~ { Dictated in Open Court )

representation as above is disposad of tha post of Headconstable

N | | L(DR6'> u’
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Copy to:

1. The Divectar, SM:Pilational Policey Academy,
fivderabadd :

23 Dyt Diractaor {Admnd), 3.V.p. National Polico Acadomy,

liydarabhad,

i

3. Asct Oiroctor {Rdmnf}; SV Hational Pelice focdeny,
Hyderabads ' .
4. Dne copy to Nr:Y;Suryanarayaaa, Aduocate,CAT,Hydérabadﬂ
& One copy to Nr.NJR.Dauraj,Sr.CGSC,CAT,HQderabad.‘

6. One copy to D.R(A),CAT,Hyderabad.

7. One duplicate copy;F
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